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Naya Nangal Colony

2097. Shri Daljit Singh: Will the
Minister of Steel ang Heavy Indus-
tries be pleased to state:

(a) whether the construction of the
Naya Nangal Colony attached to the
Fertilizers Factory has been complet-
ed; and

(b) if so, the expenditure incurred
so far?

The Minister of Steel ang Heavy
Industries (Shri C. Subramaniam): (a)
Yes.

(b) Rs, 3.36 crores (approximately).

Disposal of Vehicles by S.T.C.

2098. Shri Himatsingka: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the number of vehicles (Motor
Cars, station vans ete.) that were
made available to the State Trading
Corporation by persons connected
with the various Embassies and High
Commissioners in 1960-61, 1961-62 and
1962-63 upto 28th February, 1963;

(b) the value paid for such vehicles;

(¢) how the said vehicles have
been disposed of; and

(d) the profit or loss accruing out
of their sales if any?

The Minister of International Trade
in the Ministry of Commerce and In-
dustry (Shri Manubhai Shah): (a)
The orders pertaining to the purchase
of imported cars belonging to dip-
lom:ts ‘diplomatic missions by the
State Trading Corporation came into
force with effect from the 29th Nov-
ember, 1962. The information for the
period 29th November, 1962 to 28th
February, 1963 is as follows:

Out of 60 imported cars offered to
the State Trading Corporation, 17
cars were purchased. The remaining
cars are under consideration.

(b) Rs, 2,02,889:40 nP. for 17 cars
purchased.
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(c) Out of the 17 vehicles purchas-
ed, five vehicles have been so far dis-
posed of to the following according
order of priority.

Rashtrapati Bhavan
Defence Organisations
The Central and State Govern-

ments

Public Sector Undertakings
earning foreign exchange
Raj Bhavan

Tourist organisation.

(d) State Trading Corporation
being a business organisation it is not
in the public interest to disclose this
information.

Transformers for Dhuvaran Electricity
Project

2099. Shri Sham Lal Saraf: Will the
Minister of Steel ani Heavy Indus-
tries be pleased to state:

(a) whether the Heavy Electricals
Limited, Bhopal have expressed their
inability to supply a Giant Size Trans-
former to the Gujarat Electricity
Board for its Dhuvaran Electricity
Project; and

(b) if so, the reasons therefor?

The Deputy Minister in the Minis-
try of Stecl and Heavy Industries
(Shri P, C. Sethi): (a) and (b). The
Gujarat Eiectricity Board enquired in
May, 1961 from the Heavy Eiectricals
(India) Ltd,, Bhopal whether they
could supply the following sizes of
Power Transformers for the Dhuvaran
Project:

(1) 4 transformers of 75,000 kva
each;

2) 6 trzmsformgrs of 40,000 kva
each and

(3) 1 transformer of 12,500 kva.

The Heavy Electricals (India) Ltd.,
Bhopal accepted orders for 6 trans-
formers of 40,000 kva each and 1
transformer of 12,500 kva. As for
the requirement of 4 transformers of
75,000 kva each, they could not ac-
cept the order immediately, as the

factory was then not equipped for
making transformer of sizes above
50,000 kva. However, later on they
decided that it was feasible to manu-
facture these bigger sizes by install-
ing some additional plant and in-
creasing the capacity of the test
plant. As installation of thig addi-
tional equipment would take some
time, the Heavy Electricals (India)
Ltd., Bhopal advised the Gujarat Elec-
tricity Board that they could supply
75,000 kva transformers in a period of
22/24 months from the date of receipt
of the order. This period of delivery
did not suit the Gujarat State Elec-
tricity Board as they required the
transformers by March, 1963. The
State Electricity Board, then, made
arrangements to import these trans-
formers from the U.S.A.

Khadi Production in Punjab

2100. Shri Daljit Singh: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the quantity of Khadi produced
in Punjab during 1962-63; and

(b) the target fixed for the produc-
tion of Khadj during 1963-64?

Th> Minister of Industry in the
IZnistry of Commerce and Industry
(Shri Kanungo): (a) According to re-
ports received so far 61.18 lakhs sq.
metres of Khadi, valued at Rs. 177.80
lakhs were produced in Punjab during
1962-63 (upto 31st December, 1962).

(b) Worth Rs. 336-27 lakhs.

Handloom Export Organisation

2101. Shri Reddiar: Will the Minis-
ter of Commerce and Industry be
pleased to state:

(a) the quantity of handloom cloth
exported from the country by the
Handloom Export Organisation itself
excluding its associates during 1960-
61 and 1961-62 upto 31st December,
1962;





